———l

}Tﬁq““mf Declaration of Assets and Llabilitie
4@3}»@ Yaar..:.g?:.g..:.?f.é —
7R

i Saade 1, PRADID ISUMAR, LAKRE, sondaughter/wife of ALBINUS. LAKRA
ﬁ%w—; years, belonging to RIHAR. NTDH BN, SAGHA.
service and presently warking as OPD—P"ISTP\;LEJQTOK

% give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants®:

A.  Datalla of movable assets
\b\{ (Assets In joint name indlcating the extent of joint ownership will also have to be
given)
Sr. |  Description Seif | Spouse Dependant-1 | Gapendant-2 | Dependant-3
Mo, | Name{s)} Nama Name Efc. Name
(i} | Cash
(i) | Deposits in o e
Banks, Financial & DCBQ‘\ ¢ ,\p(j ‘
Institutions And SNV il
Non-Banking Y?;SD r,{ Qi“ys‘}:, T A NI L ™NIL
' Financial o0 S\ o 41356@\
. Companies S ‘{}P T\@\o
aT R : 0 e 0. — 1| |
Debentures and i
Shares in e ¥ 1 108 Ll i :
bidaudsdoio L v ™Iv AT L
(ivy | Other financlal | ¢
institutions, QQ“ t}’>
NSS, Postal Lo =
Savings, LIC ; ‘?Q\—V\Qgﬁ\ NTL NIL ™NIL ™NIL
' M i
(v} | Motor Vehicles ©, o
, (details of ARG : A
make, etc.) \P%f?;« oo S Pk NIL
! Q:) q,\
(vi) | Jewellery (give RS
details of L (R
weight and NIL 5 N TL NI L WNT L
vaiug) G
. o e Y
{wli} | Other assets, i
such as values N _ _ ; 4
Ty ook et mEE LREEE ML
interests

Note: Value of Bonds [ shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given,

* Dependant here means a person substantially dependent on the income of the
employee,

Frad®e cywar Lakio



aiso

[Note: Properties in joint ownership indicating the extent of joint ownership will

have to be indicated]

Sr.
Mo,

Description Self

" Spouse | Dependant-1

| i}

Agricuttural Land
- Location(s) !
- Survey number(s) | \qrL!
- Extent (Total i L
measurement) !
-Current market value |

}

NIL

>

Y

[ Dependant-2
Nama(S) |- Name |

Dependant-2 '
Etc. Nama
|

i

NI

(i)

Mon-Agricultural Land

- Locatlon(s)

- Survey number(s)

- Extent (Total

| measurement)
-Current market value

NIL|

MIL | NIL

NTL

(i)

Buildings (Commercial

- and residential) j
| Location(s)

- Survey /daor
number(s)

- Extent (Total
measurement)

- Current market
value

ENFaW

NIL | NIL

NIL

(iv)

Houses / Apartments, | ]
i ete. i

| - Location(s) , |
NI

- Survey /door Z
pumber(s) i
- Extent (Totai i
measyrement) i
- Current market i
value

NIL NIL

™I

(v)

Others (such as

interest in property) F NIL

NIL | NIL

NIL

NIL

(2)

1 give herein below the detaits of my liabilities / overdues 10 public financial

institutions and government dues:-
[Note : Please glve separate details for sach item)

Sr.
Ne.

| Description

Hame & address of Bank
Financlal Institutions(s} /

Amount outstanding as
ON cicianmrrr SRR .

(3)

{1} Loans fram Banks

B,35,220

De t (s}
S

(i} Loans from financial
institutions

A
NMIL

NIL

(iil) Government Dues:

{a) dues to departments
. dealing with government
| accommadation

NI

NIL

(b) dues to departments
dealing with supply of
water

N EE

NI

(c) dues to departments
dealing with supply of
electricity

}
}

NEL

NIL

!

M”D < owmar Lok &4



(d) dues to departments
dealing with telephones

e T e al

(e} dues to departments
dealing with government
transport (including
afrcraft and helicoptars)

TATL ™NIL

{f} Other dues, If any

MEL _ o § o

(b)

(1) Incame Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return

| filed. Give also Permanent

Account Number (PAN)]

AEXPL 21854 | NIL

(i) Wealth Tax [Also
indicate the assessment
year upto which Wealth

+ Tas return fited, ]

L NMTL

| (Hi} Sales Tax [Only in

case of progrietary
business]
(iv) Property Tax

NIL : NTL

NAL NI

L.

GPF/CPF/PRAN No.

Gender - L ™

Personaj Detall

L)

OO0 BIBERL IS j

(M/F}

Date of Birth 0 S0l F[L[8]F]9] wommmm

Class/Group - B

Cadre

Hame District - (;;u MLA THARKHAND)

Sy
® °

Place:,

Mote:

{A/B/C)

l

_ PMEESENGER g

(Full Name e.g. B.A.5.-Bihar Administrative Service,

B.3.5.- Bihar Secretarlat Service ete. )

I hereby declare that the above details are true to the best of my
knowledga and balief,

ATNA.
pate:, .]04].2.023

Signature MJ& Sumar, LQKM

Name of Employee: PRA—DIPK,UMAKLAKKA
Designation:.Q:P.D.. P":\STRL@DTQ?\
Department:., PIHAR MIDH AN SABHA

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single sida)
in prescribed format.

R’C@mk’ Leamar Lakga




